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6 .5 .2 0 0 5
Ms. J .A iy e r  on b e h a lf  o f  sm t. J.Choudhary 

cou n se l fo r  th e  a p p lic a n t .
Sh ri H .B .S h r iv a sta v a  fo r  r e sp o n d e n ts .

The a p p lic a n t  has f i l e d  t h i s  CCP for  
ion com plying w ith  the d ir e c t io n  g iv e n  by 
th e  T r ib u n a l, on 7 .7 .2 0 0 4  in  OA N o .6 9 3 /0 2 .
The Honl'ble High Court o f  M.P, v id e  order  
dated  2 3 .2 .2 0 0 5  kxx p a ssed  in  W.P. Mo.7996/04  

has s ta y e d  th e  a fo r e s a id  order o f  th e  
T ribunal d ated  7 .7 .2 0 0 4 .  T herefore,- th e  CCP 
N o.92 /04  i s  n o t m a in ta in a b le . A cco rd in g ly , th e  
same i s  d ism isse d  and th e  n o t ic e s  are  
d isc h a r g e d .
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(Madan Mohan) - ( M . P .  Singh)
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